HIGH COURT OF MANIPUR

NOTIFICATION
Imphal, the 29™ April, 2026

No.HCM/C-54/2013-RC(])/10F6F  :In compliance with the direction(s) of the
Hon’ble Supreme Court of India #de order dated 16.04.2026 passed in Crl.
Miscellaneous Petition No. 7862 of 2017 in Criminal Appeal No. 1971 of 2026
(Arising out of SLP (Crl.) No. 6906 of 2026 [Shankar Mahto -vs- State of

Bihar], the High Court of Manipur is pleased to constitute a ‘Monitoring and
Accountability Committee’ in terms of Para/Heading 8 of the STANDARD
OPERATING PROCEDURE (SOP) FOR TRANSLATION AND
TRANSMISSION OF RECORDS FOR FILING LEGAL AID APPEALS
AND SPECIAL LEAVE PETITIONS (SLPS), 2025 with the following
members to establish an etficient and accountable framework for monitoring of

cases in legal aid matters.

SL Name Bar Enrolment No. ' Designation
No. |
1. | Shri S. Biswajit Meitet, Sr. D/1229/1995/BCM- Member
Advocate 11/2019
2. | Shri A\. Gautam Sharma, 420 0of 1995-1996 Member
Advocate
3. | Shri D. Julius Riamet, D/275 of 2006/BCM- | Member
Advocate 05/2022 '
4. | Smt. Laisom Sillori, Advocate | 1573 of 2006 / BCM-  Member
546/2015
5. | Secretary, HCLSC - Fx-Otficio

, (OJESH MUTUM)
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Copy to:
I. Principal Secretary to Hon’ble The Chiet Justce, High Court of Manipur.
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P.S. to Hon’ble Mr. Justice \. Bimol Singh, Judge, High Court of Manipur.

(@8]

P.S. to Hon’ble Mr. Justce A. Guneshwar Sharma, Judge, High Court ot
Manipur.
4. Advocate General, Government ot Manipur.

Registrar (Judl), High Court ot Manipur.

(O]

6. Member Secretary, MASLSA.

:\J

Secretary, High Court Legal Services Committee, High Court of Manipur.

8. Government Advocate, Government of Manipur.

9. Deputy Solicitor General of India, High Court of Manipur.

10. President, High Court Bar Association of Manipur.

11.System Analyst, High Court of Manipur.
- for uploading the same to the official website of ngb Court of
Manipur.

12. Person Concerned.

13. Guard file.
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